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 to  take  up  the  business  at  the  House.

 (Interruption]
 15.17,hrs.

 At  this  stage  Shri  Ram  Kripal  Yadav  and  some
 other  hon.  Members  came  and  stood  on  the  floor  near

 the  Table.

 (Interruptions)

 [English]
 MR.  CHAIRMAN:  |  think,  you  had  a  talk.....

 (Interruptions)
 MR.  CHAIRMAN:  The  House  stands  adjourned  to

 ‘meet  at  4.30  p.m.
 15.20  hrs.

 The  Lok  Sabha  then  adjourned  till  thirty  minuties  past
 sixteen  of  the  clock.

 16.31  hrs.
 The  Lok  Sabha  re-assembled  at  Thirty-one  minutes

 past  Sixteen  of  the  Clock

 (Mr.  Deputy-Speakar  in  the  Chair)
 At  this  stage,  Shri  Rajesh  Kuinar,  Shri  Ram  Kripal

 Yadav  and  some  other  hon.  Members  came  and  stood
 on  the  Floor  near  the  Table.

 [English]
 MR.  DEPUTY-SPEAKER:  You  please  take  your  seats

 first.  Regarding  this  issue  the  leaders  are  meeting  the  hon.
 Speaker.

 ...(Interruption)...
 MR.  DEPUTY-SPEAKER:  |  have  told  you  that  the

 leaders  are  meeting,  they  are  discussing  this  issue  in  the
 hon.  Speaker’s  Chamber,  so  you  please  get  back  to  your
 seats.

 समन्स  (Interruptions)...
 MR.  DEPUTY-SPEAKER:  Please  understand  that  no

 precious  time  be  lost.

 ....(Interruptions)...
 MR.  DEPUTY-SPEAKER:  The  House  now  stands

 adjourned  to  meet  again  at  5.30  p.m.
 16.34  hours
 The  Lok  Sabha  then  adjourned  to  meet  again  at  thirty

 minutes  past  Seventeen  of  the  Clock.

 17.38  hours
 The  Lok  Sabha  re-assembled  at  thirty  minutes

 past  Seventeen  of  the  Clock.
 (Mr.  Deputy-Speaker  in  the  Chair)

 ...(Interruptions)

 17.30%  hours

 At  this  stage,  Shri  Rajesh  Kumar and  some  other  hon.
 Members  came  and  stood  on  the  floor  neer  the  Table.
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 {English]
 MR.  DEPUTY-SPEAKER:  Please  get  back  to  your

 seats.  The  whole  day  has  been  lost.  Kindly  get  back  to
 your  seats.

 ...{Interruptions)

 MR.  DEPUTY-SPEAKER:  Item  No.  9  Secretary
 General.

 PARLIAMENTARY  COMMITTEES—SUMMARY  OF
 WORK

 17.32  hrs

 [English]
 SECRETARY  GENERAL:  Sir,  |  beg  to  lay  on  the

 Table  a  copy  of  the  ‘Parliamentary  Committees  (Other  than
 Financial  and  Departmentally  related  Standing
 Committees}—Summary  of  Work’  (Hindi  ard  English
 versions)  pertaining  to  the  period  1  June,  1993  to  31st
 May,  1994.

 17.32  %  hrs.
 PUBLIC  ACCOUNTS  COMMITTEE

 Seventy-Seventh  Report
 SHRI  BHAGWAN  SHANKAR  RAWAT  (AGRA):  Sir,  |

 beg  to  present  the  Seventy-Seventh  Report  (Hindi  and
 English  versions)  of  the  Public  Accounts  Committee  on
 acction  taken  on  Twenty-Third  Report  of  Public  Accounts
 Committee  (18th  Lok  Sabha)  on  ‘Project  Imports’.

 [English]
 COMMITTEE  ON  PAPERS  LAID  ON  THE  TABLE

 Thirteenth  Report  and  Minutes
 17.33  hrs.

 [English]
 SHRI  THAYIL  JOHN  ANJALOSE  (ALLEPPEY):  Sir,  |

 beg  to  present  the  Thirteenth  Réport  (Hindi  and  English
 versions)  of  the  Committee  on  Papers  Laid  on  the  Table
 and  Minutes  of  sittings  of  the  Committée  relating  thereto.

 ELECTION  TO  COMMITTEE
 Indian  Council  of  Agricultural  Research

 17.33%  hrs.

 [English}
 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF

 AGRICULTURE  (SHRI  ARVIND  NETAM):  Sir,  on  behalf  of
 Shri  Bal  Ram  Jakhar,  |  beg  to  move  the  following:

 “That  in  pursuance  of  Rule  4(vii)  of  the  Rules  of  the
 Indian  Council  of  Agricultural  Research,  the  members
 of  this  House  do  proceed  to  elect,  in  such  manner  as
 the  Speaker  may  direct,  four  members  from  among
 themselves  to  serve  as  members  of  the  Indian
 Council  of  Agricultural  Research,  subject  to  other
 provisions  of  the  said  rules.”

 MR.  DEPUTY-SPEAKER:  The  question  is:
 in  pursuance  of  Rule  4(vii)  of  the  Rules  of  the
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 Indian  Council  of  Agricultural  Research,  the  members
 of  this  House  do  proceed  to  elect,  in  such  manner  as
 the  Speaker  may  direct,  four  members  from  among
 themselves  to  serve  as  members  of  the  Indian
 Council  of  Agricultural  Research,  subject  to  other
 provisions  of  the  said  rules.”

 The  motion  was  adopted.

 SUPPLEMENTARY  DEMANDS  FOR  GRANTS
 (RAILWAYS),  1994-95

 17.34  hrs.

 [English]
 THE  MINISTER  OF  RAILWAYS  (SHRI  C.K.  JAFFER

 SHARIEF):  Sir,  |  beg  to  present  a  statement  (Hindi  and
 English  versions)  showing  the  Supplementary  Demands  for
 Grants  in  respect  of  the  Budget  (Railways)  for  1994-95.

 (Placed  in  Library  (See  No.  (आ.  6584/94)
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 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS—GENERAL,  1904-05

 17.34%  hrs.

 [English]
 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF

 FINANCE  (SHRI  M.V.  CHANDRASHEKHARA  MURTHY):
 Sir,  |  beg  to  present  a  statement  (Hindi  and  English
 Versions)  showing  the  Supplementary  Dentands  for  Grants
 in  respect  of  the  Budget  (Gerteral)  for  1994-95.

 MR.  DEPUTY  SPEAKER:  Now  the  House  stands
 adjourned  til!  tomorrow,  the  14th  December  1994  at  11.88
 a.m.

 (Placed  in  Library  See  No.  LT—6585/94)
 17.35  hrs.

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock  on
 Wednesday,  December  14,  1994/

 Agrahayana  23,  1916  (Saka)


